
N O T I C E

Sub: Calling  Quotations  towards  Procurement  of  Dressing  Table
(3 nos.) at the Hon'ble Judges Bungalow No. F-9, Altinho, Panaji,
Goa.

The High Court of Bombay at Goa, Porvorim, Goa, calling quotation towards

Procurement of Dressing Table (3 nos.) at the Hon'ble Judges Bungalow No. F-9,

Altinho, Panaji, Goa. 

It  is  therefore,  requested to submit your  best quote in sealed envelope

towards Dressing Table (3 nos.), on or before 04/12/2025.

The date & time of opening Quotation is 05/12/2025 after 3.00 p.m. in

the Office of  the Registrar (Admn.), High Court of Bombay at Goa, Penha-de-

Franca, Porvorim, Goa.

Any assistant in the above, be please to call on mobile no. 9823018130

(Mr. Hipolito Azavedo).

GENERAL TERMS AND CONDITIONS:-

1. The  Sealed   Quotations  must  be  superscribed  as  “Quotations  for
Dressing Table” and addressed to the Registrar (Admn.), High Court
of Bombay at Goa, Penha-de-Franca, Porvorim, Goa.

2. It shall have PAN number, GST Registration number. 

3. The Registrar (Admn.), High Court of Bombay at Goa, Porvorim, reserves all
rights to reject any offer or terminate the P.O. at any point of time, without
assigning any reason. 

                                                   Sd/-            

Place:- Porvorim, Goa.            (D. P. Satawalekar)
Date: 27/11/2025.   Registrar (Admin.) 
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